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CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH:NEW DELHI
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OA No. 2.104/96

N r- w D e 1 h i , t his t h e 9th ci a y o t A p r i 1, 170

Hon'ble Dr. Jose P- Verghese,Vice-chairman(J)
Hon'ble Shri S.P. Biswas, Member (A)

Balbir Singh s/o Prem Singh
R a rn e s h C h a n d s / o B o h e d e y i-' r a s., 1 1 a d
Ram Naresh s/o^ Amar Singh
Su r-esh Singh s/'o Sobaran
Rachpal s/o Oopi Singn
M a .1 o j L u m a r s / o 3 i i" i R a 11 a i i
R a j i n d e r S i n g h s / o C h 'r i i d o a Lai
.1 a i P a 1 s / o K h a m a n d i L a 1
Jai Parkash s/o Bhoop Singh
Hari Singh s/o Ram Lai
3 u r i, n d e r Sing h s / o T e j S i n g h
Jageshwar Singh s/o^Raj a Ram
Rai Kumar s/o Safedi
Nihal Singh s/o Har Prashad
Mu], i Ram s/o Ram Sewak
R a m A V t; a r s / o N a n h a. S i n g l"i
Bagherey s/o Mohar Singh
Raj indera s/o Ram Chand
All Gangmen in the office of
Permanent way Inspector fBB)
N o r t h e r n R a i. 1 w a y P a t h a n k o L .

(By Shri B.S.Ma inee, Advocate)

Versus

.. _ . Appl icant;;

t

(By

Union of India through
General Manager,

Northern Railway,
LSaroda. House,

Delhi.

D i V i s i o n a1 Railw a y Man &g © r,
N o r t h e r n Rail '/•> a y ,
Allahabad.

The Permanent Way Inspector
Northern Railway,
Pathan kot.

S h r i R. L.. 0 'n a w a n , A d v o c a t e)

. „ Respjonden ts
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ORDER (Oral)
j o s s P. V e r g h e s e, V i c e - C h a i r rn a n (J )

On behalf of the petitioners^ it is stated that in

'view of the reply gi. ven by the respondents ̂ pet it ioners wish to

withdraw "this OA. The permission is granted arid this OA is

dismissed as withdrawn with no order as to costs.

(S.. P. Biswas")
Member (A)

(D r. J o s e V e r g h e s e ')
V i c e - 0 h a i r m a n (J )
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